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Seventeenth Loksabha

an>

Title : Introduction of the Taxation Laws (Amendment) Bill, 2021.

HON. CHAIRPERSON: Item No. 22A.
A fad Tt o |

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE
AFFAIRS (SHRIMATI NIRMALA SITHARAMAN): Madam, I beg to
move for leave to introduce a Bill further to amend the Income-tax Act, 1961
and the Finance Act, 2012.

... (Interruptions)

AT JUTYTC : U1 U gaiT:
% omadR ofAfgm, 1961 Tt fag sifdfm, 2012 @1 R
MY B drdd f[a8gd ®l RS HIA P A UG ol
Sa |7

HON. CHAIRPERSON: Shri Adhir Ranjan Chowdhury-ji.

... (Interruptions)

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Madam, it is
astounding to note that this House has set a record by passing each and every

Bill in a span of only seven minutes. It clearly indicates an outrageous
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onslaught on the parliamentary democracy.... (edddl-) gH SIS EIE P

T AT | 89 AT BT fob T SRt i R Ui} ==l B o |

AR GHTafd : 3R 3o S, AT | U fadge & qRRIm W
ST 8, A AferT |

ft 3R 99 AU : TERY AR 9IRS B, AP I8 WBR U A
ST B B DI FR G € ... (GIIUH) THARI AN OIS & | 3T

(CEELIR))
HON. CHAIRPERSON: Shri N.K. Premachandran ji.

... (Interruptions)

SHRI N. K. PREMACHANDRAN (KOLLAM): Madam Chairperson, I fully
support Adhir Ranjan ji. We are all ready for discussion. Introduction of a Bill

of this nature, as a Supplementary List of Business, is not proper.

[ fully support our leader, Adhir Ranjan ji that we are ready for

discussing the Pegasus issue ... (Interruptions)

AT FHTAfS : UY I8 B
f maHR ARFTH, 1961 qur o sifdfFgA, 2012 &1 3R
RN DHA dTdd [d9TD Dl R-BUMUT B DI 3FIHEd UG Dl
ST I

Td1d Wipd g3 |

SHRIMATI NIRMALA SITHARAMAN: Madam, I introduce* the Bill.
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AT FHTUf : AT Seeion, # oy aft &1 w1 argd § fob 3
T BT HRA I8 MR Bl HTH Tal fopaT |

AT GUTARd : 3T ART A Bl &M 8] [hal | 98BI & Ay
el USdl 8, H 3MUD! dal 4, U9 I 91 a1 § b 319 ST &1 $M
B MU R | AU ST BT HTH BT AT | Forg et T Smuehy Her
B, SUB HTH B 1T |

A GUTUT : I P BRAdTe! YHaR, faid 6 3R, 2021 B UId: 11
g9 & & T RIFTT P S § |

17.03 hrs

The Lok Sabha then adjourned till Eleven of the Clock on Friday, August 6,
2021/Sravana 15, 1943 (Saka).
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INTERNET

The Original Version of Lok Sabha proceedings is available on Parliament of
India Website and Lok Sabha Website at the following addresses:

http://www.parliamentofindia.nic.in

http://www.loksabha.nic.in

LIVE TELECAST OF PROCEEDINGS OF LOK SABHA

Lok Sabha proceedings are being telecast live on Lok Sabha T.V. Channel. Live
telecast begins at 11 A.M. everyday the Lok Sabha sits, till the adjournment of the
House.

Published under Rules 379 and 382 of the Rules of Procedure and Conduct of Business

in Lok Sabha (Sixteenth Edition)

* The sign + marked above the name of a Member indicates that the Question was actually asked on
the floor of the House by that Member.

* Available in Master copy of the Debate, placed in Library.
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# Not recorded.

* Not recorded.

* Introduced with the recommendation of the President.
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